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ORDER
Per_Justice Shri V.C. Gupta, J.M.

Heard Id. Counsel for the parties.

2. Fromthe perusal of the papers placed on record it is refevant to note
| that after screening the applicant was found fit to be appmnted on
compassaonate ground and letter of offer of appointment has already been

issued to him subject to fulfillment of other formalities.:

3. Hence, the order of this Tribunal has been substantially complied

with. Accordingly the contempt petitioh is' dropped. Ngtices, if any issued,

stand discharged.
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